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(c) No forestry clearance was sought/received for any project falling partly or
fully in the State of Uttarakhand.

(d) Delay in land acquisition and paucity of funds are the main reasons for non-

implementation of the approved projects.
Demand for various items by States under PDS

1*348. SHRIRAMDAS ATHAWALE: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) the details of demand for supply of wheat, rice, sugar, foodgrains, kerosene
and soft coke under the Public Distribution System (PDS) received from each State
Government and the quantity allocated to each of them every month during the current

year;
(b) whether the demands have been fulfilled to the fullest extent; and
(c) if not, the reasons therefor?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI RAMVILAS PASWAN): (a) to (¢) Foodgrains (rice and wheat):
During the current year, demands have been received from the States such as Karnataka,
Maharashtra, Mizoram, Uttarakhand, Tamil Nadu etc. for additional allocation under
the Targeted Public Distribution System (TPDS) over and above the normal TPDS
allocations. Based on the demands received from the States/Union Territories (UTs),
additional allocations of 58.43 lakh tons of rice and 17.49 lakh tons of wheat have been
made to them during the current year to enable them to meet their additional requirements
under TPDS. Details of normal TPDS allocation and additional allocation are given in
Statement-1 (See below).

Sugar: Sugar supplied under Public Distribution System (PDS) is not based on
demand from the States but on the basis of fixed norms. Details showing the fixed State-

wise quouta of sugar of PDS is given in Statement-1II (See below).

Kerosene (SKO): The Government makes quarterly allocation of kerosene (SKO)
to States/UTs under PDS on historical basis for the purpose of cooking and illumination
only as provided under the SKO Control Order 1993. Government has also allowed the
States/UTs to draw one month quota of PDS SKO at non-subsidized rates during each
financial year w.e.f. 2012-13 for special needs. Details of allocation of PDS SKO during
the current year 2014-15 are given in Statement-11I (See below).

Soft coke: There is no provision for allocation of soft coke by the Government of
India under PDS.

T Original notice of the question was received in Hindi.




Statement-1

(in thousand tons)

S1. States/UTs Normal TPDS Additional BPL Additonal @ Economic cost
No. Rice Wheat* Rice Wheat Rice Wheat
1 2 3 4 5 6 7 8

1. Andhra Pradesh 2472.469 157.320 209.009 7.788 0.000 0.000
2. Arunachal Pradesh 101.556 0.000 7.307 0.396 0.000 0.000
3. Assam 1511.176 378.919 142.828 0.000 0.000 0.000
4. Bihar (NFSA) 2948.940 1965.960 0.000 0.000 0.000 0.000
5. Chhattisgarh (NFSA) 1337.466 0.000 0.000 0.000 0.000 0.000
6.  Delhi (NFSA) 80.738 270.528 0.000 0.000 0.000 0.000
7.  Goa 55.931 7.215 3.641 0.093 0.000 0.000
8. Gujarat 627.725 1460.067 135.830 29.088 0.000 0.000
9.  Haryana (NFSA) 0.000 795.000 0.000 0.000 0.000 0.000
10. Himachal Pradesh (NFSA) 184.092 323.904 0.000 0.000 0.000 0.000
11.  Jammu and Kashmir 533.172 223.632 52.675 4.569 0.000 0.000
12.  Jharkhand 1227.010 132.435 181.647 4.590 0.000 0.000
13. Karnataka (NFSA) 2408.923 120.525 0.000 0.000 25.000 310.000
14. Kerala 1234.320 240.027 112.343 8.547 0.000 0.000
15.  Madhya Pradesh (NFSA) 765.055 2430.949 0.000 0.000 0.000 0.000
16. Maharashtra (NFSA) 1975.632 2525.964 0.000 0.000 179.400 219.300
17.  Manipur 153.152 18.225 12.512 0.402 0.000 0.000
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1 2 3 4 5 6 7 8
18. Meghalaya 169.181 19.677 13.887 0.351 0.000 0.000
19.  Mizoram 62.652 7.488 5.159 0.129 72.000 0.000
20. Nagaland 99.716 27.160 8.995 0.651 0.000 0.000
21.  Odisha 1844.940 348.045 250.237 6.324 0.000 0.000
22.  Punjab (NFSA) 0.000 870.120 0.000 0.000 0.000 0.000
23. Rajasthan (NFSA) 0.000 2791.572 0.000 0.000 0.000 0.000
24.  Sikkim 41.337 2.943 3.262 0.084 0.000 0.000
25.  Tamil Nadu 3557.436 165.396 368.982 9.324 0.000 72.781
26. Telangana 1138.115 58.332 99.273 0.000 0.000 0.000
27.  Tripura 275.156 28.092 22.384 0.567 0.000 0.000
28.  Uttar Pradesh 246.848 265.803 748.864 81.843 0.000 0.000
29. Uttarakhand 3423.076 3851.697 34.059 4.677 23.778 45.000
30. West Bengal 1824.008 2036.967 358.615 44.274 0.000 0.000
31. Andaman and Nicobar Islands 23.205 10.815 2.057 0.120 0.000 0.000
32. Chandigarh (NFSA) 5.238 25.974 0.000 0.000 0.000 0.000
33. Dadra and Nagar Haveli 9.703 0.768 1.350 0.054 0.000 0.000
34. Daman and Diu 3.396 2.265 0.259 0.012 0.000 0.000
35. Lakshadweep 4.620 0.000 0.227 0.006 0.000 0.000
36. Pondicherry 50.919 9,450 6.374 0.162 0.000 0.000
TotaL 30396.903 21573.234 2781.776 204.051 300.178 647.081

* Including coarsegrains allocation
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Written Answers to

State-wise Levy Quota for PDS

[19 December, 2014]

Statement-11

Starred Questions 59

S1. No. States/UTs Monthly quota Annual Festival quota
1. Andhra Pradesh 9690 7614
2. Arunachal Pradesh 834 94
3. Assam 18337 2896
4, Bihar 20516 7527
5. Chhattisgarh 4512 2013
6. Delhi 2610 2316
7. Goa 120 150
8. Gujarat 5841 4878
9. Haryana 2485 1924
10. Himachal Pradesh 4698 608
11. Jammu and Kashmir 6962 868
12. Jharkhand 6948 2551
13. Karnataka 8636 5350
14. Kerala 4103 3600
15. Madhya Pradesh 12441 5523
le. Maharashtra* 13917.5 9014
17. Manipur 1763 208
18. Meghalaya 1704 200
19. Mizoram 666 78
20. Nagaland 1179 128
21. Odisha 8707 3730
22. Punjab 1385 2392
23. Rajasthan 7342 5092
24, Sikkim 391 50
25. Tamil Nadu 10820 6790
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S1. No. States/UTs Monthly quota Annual Festival quota
26. Tripura 2647 302
27. Uttar Pradesh 33013 15154
28. Uttarakhand 6033 782
29, West Bengal 14087 7796
30. Andaman and Nicobar Islands 389 74
31. Chandigarh 62 112
32. Dadra and Nagar Haveli 48 14
33, Daman and Diu 11 12
34, Lakshadweep 115 22
35. Pondicherry 243 88
Granp TotaL 213255.5 99950

(*)Maharashtra Levy quota reduced from 16792.0 MT t013917.5 w.e.f. January, 2002.
Statement-I11

PDS SKO Allocation to States/UTs in KL

SL. States/UTs 2014-15
No. (upto 3rd Quarter)
1 2 3

1. Andaman and Nicobar Islands 5184
2. Andhra Pradesh 252552
3. Arunachal Pradesh 8604
4.  Assam 245988
5. Bihar 610560
6.  Chandigarh 2556
7. Chattishgarh 135072
8. Dadra and Nagar Haveli 1716
9.  Daman and Diu 648
10. Delhi 0

11. Goa 3924
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1 2 3
12. Gujarat 505068
13. Haryana 68436
14. Himachal Pradesh 18504
15. Jammu and Kashmir* 67674
16. Jharkhand 201528
17. Karnataka 392172
18. Kerala 90144
19. Lakshadweep 1008
20. Madhya Pradesh 469260
21. Maharashtra 547848
22. Manipur 18720
23. Meghalaya 19452
24. Mizoram 5856
25. Nagaland 12816
26. Odisha 299232
27. Puducherry 3336
28. Punjab 67608
29. Rajasthan 381564
30. Sikkim 4752
31. Tamil Nadu 261528
32. Telangana** 96936
33. Tripura 29376
34. Uttar Pradesh 1192500
35. Uttarakhand 27132
36. West Bengal 722652
TOTAL ALLOCATION 6771906

* Including separate allocation of 4626 KL for Laddakh Region of Jammu & Kashmir.

** Effective 2nd Quarter of 2014-15 allocation of PDS SKO has been made for the newly created
State of Telangana. Accordingly, allocation for Andhra Pradesh and Telangana has been

adjusted.



